
ORISSA HIGH COURT

FILING REPORT AS ON :24/07/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0005048/2020 SATYENDU KUMAR JENA BIGYAN KUMAR SHARMA BARIPADA TOWN /401 /2020

VS VS ()

STATE OF ODISHA //

2 BLAPL/0005049/2020 SUDHIR KUMAR PRADHAN A.S.NANDY BALIANTA P.S. /113 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0005050/2020 ANJU SAHU MANAS KUMAR CHAND  / /0

VS VS ()

STATE OF ODISHA //

4 BLAPL/0005051/2020 AJIT KUMAR DASH RAKESH KUMAR DAS CHARMAL /103 /2020

VS VS ASST.SESSION JUDGE,RAIRAKHOL(Sambalpur)

STATE OF ODISHA BA/0000031/2020

5 BLAPL/0005052/2020 MAMULI PRADHAN RabindraNath Prusty  / /0

VS VS ()

HOME //

6 BLAPL/0005053/2020 KANDARPA NAYAK RabindraNath Prusty  / /0

VS VS ()

HOME //

7 BLAPL/0005054/2020 RAMA GHASI RabindraNath Prusty  / /0

VS VS ()

HOME //

8 BLAPL/0005055/2020 JAYA KRISHNA SINGH MANAS CHAND BOUDH /300 /2019

VS VS ()

STATE OF ODISHA //

9 BLAPL/0005056/2020 JAGANNATH SAHU MANAS CHAND BOUDH /300 /2019

VS VS ()

STATE OF ODISHA //

10 BLAPL/0005057/2020 BIDYADHAR SAHU MANAS CHAND PHIRINGIA /100 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0005058/2020 TARANI KUMAR SAHU MANAS CHAND PHIRINGIA /100 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0005059/2020 AJAYA YADAV MANAS CHAND BOUDH /300 /2019

VS VS ()

STATE OF ODISHA //

13 BLAPL/0005060/2020 K.LAXMI REDDY @ KOTTA LAXMI REDDY AMULYA RATNA PANDA CHAMAKHANDI /87 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0005061/2020 PRAFULLA KUMAR SWAIN KARUNAKAR GAYA BALIKUDA /133 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0005062/2020 BALBHADRA SAHANI AMULYA RATNA PANDA PHIRINGIA /48 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0005063/2020 K.LAXMI REDDY @ KOTTA LAXMI REDDY AMULYA RATNA PANDA CHAMAKHANDI /87 /2020

VS VS ()

STATE OF ODISHA //

17 CRLMP/0000775/2020 BATAKRUSHNA PRADHAN SHIVSANKAR MOHANTY  /335 /2019

VS VS ()

STATE OF ODISHA //

18 CRLMP/0000776/2020 SANGRAM KESHARI NAYAK SAHASRA JYOTI NANDA  / /0

VS VS ()

STATE OF ODISHA //

19 MACA/0000533/2020 BISWAJIT BHUE PABITRA KUMAR NAYAK  / /

VS VS DIST.AND SESSIONS JUDGE,BARGARH(Bargarh *)

SIDHARTHA DASH Mac/0000020/2018

20 WP(C)/0017623/2020 HRUSIKESH NAYAK SRI PITAMBAR PANDA  / /

VS VS ()

SCHOOL MASS EDUCATION ODISHA SECRETARIAT BHUBANESWAR /0013580/2020

21 WP(C)/0017624/2020 SANJIB KUMAR SAHU AND OTHERS  / /

VS VS ()

STATE OF ORISSA AND OTHERS //

22 WP(C)/0017625/2020 JAIGA PRADHAN SATYAJIT SAMAL  / /

VS VS ()

SCHOOL AND MASS EDUCATION //

23 WP(C)/0017626/2020 RANKANIDHI BLIND AND DEAF AND DUMB VIDYALAYA  / /
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VS VS ()

STATE OF ODISHA AND OTHERS //

24 WP(C)/0017627/2020 SANGRAM KESHARI MOHAPATRA  / /

VS VS ()

THE ORISSA SMALL INDUSTRIES CORPORATION LTD //

25 WP(C)/0017628/2020 KUNI MOHAPATRA SASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

26 WP(C)/0017629/2020 AMARJIT CHOUDHURY HRUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

27 WP(C)/0017630/2020 M/s. JSW STEELS LTD. BBSR S.P.SARANGI  / /

VS VS ()

UNION OF INDIA //

28 WP(C)/0017631/2020 GAGAN NAYAK JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

29 WP(C)/0017632/2020 MANAMOHAN PATI JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

30 WP(C)/0017633/2020 MANAMOHAN PATI JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

31 WP(C)/0017634/2020 SRI VIVEK KUMAR SAHU PRAFULLA KUMAR RATH  / /

VS VS ()

1. STATE OF ODISHA, REPRESENTED BY

THE PRINCIPAL SECRETARY TO GOVERNMENT,

EXCISE DEPARTMENT//

32 WP(C)/0017635/2020 ANITA PATRA ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

33 WP(C)/0017636/2020 SWARNA PRABHA DEVI MANAS CHAND  / /

VS VS ()

STATE OF ODISHA //

34 WP(C)/0017637/2020 PADMANAVA PRADHAN DURGESH NARAYAN RATH  / /

VS VS ()
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STATE OF ODISHA //

35 WP(C)/0017638/2020 SRI PRAKASH KUMAR SAHOO PRAFULLA KUMAR RATH  / /

VS VS ()

PRINCIPAL SECRETARY TO GOVERNMENT, 

EXCISE DEPARTMENT //

36 WP(C)/0017639/2020 RASHMIRANJAN JENA KOUSIK ANANDA GURU  / /

VS VS ()

STATE OF ODISHA //

37 WP(C)/0017640/2020 JANARDAN NATH SANATAN DAS  / /

VS VS ()

STATE OF ODISHA //

38 WP(C)/0017641/2020 MUNIDEBI JAIN JYOTIRMAYA SAHOO  / /

VS VS ()

STATE OF ODISHA //

39 WP(C)/0017642/2020 PRAVATI JENA@PRAVATI DEI SAMARENDRA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

40 WP(C)/0017643/2020 MANASI MAHAR JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

41 WP(C)/0017644/2020 BIJAYLAXMI NANDA G.R.SETHI  / /

VS VS ()

SUPDT. OF POLICE, CUTTACK //

42 WP(C)/0017645/2020 KADAMBINI MISHRA B.S.RAYAGURU  / /

VS VS ()

STATE OF ODISHA //

43 WP(C)/0017646/2020 KAMALA KANTA MOHANTA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

44 WP(C)/0017647/2020 RITESH SHARMA PARTHA MUKHERJI  / /

VS VS ()

AMRITA MOHAPATRA //

45 WP(C)/0017648/2020 M/s. JSW STEELS LTD. S.P.SARANGI  / /

VS VS ()

UNION OF INDIA //
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46 WP(C)/0017649/2020 BIRAT CHANDRA DAGARA AVIJIT PATNAIK  / /

VS VS ()

STATE OF ODISHA //

47 WPCRL/0000062/2020 CHANDRA DAS B.S.RAYAGURU  / /0

VS VS ()

STATE OF ODISHA //

48 ABLAPL/0008492/2020 PYARELAL GUPTA SAROJ KUMAR PATEL MALGODOWN /140 /2020

VS VS ()

STATE OF ODISHA //

49 ABLAPL/0008493/2020 PRADIPTA JENA MANAS CHAND SALIPUR /216 /2020

VS VS ()

STATE OF ODISHA //

50 ABLAPL/0008494/2020 SEK RAJA SAROJ KUMAR PATEL TANGI (KHURDA) /188 /2020

VS VS ()

STATE OF ODISHA //

51 ABLAPL/0008495/2020 KUNA PRADHAN JYOTIRMAYA SAHOO TANGI (KHURDA) /184 /2020

VS VS ()

STATE OF ODISHA //

52 ABLAPL/0008496/2020 BIJAY SAMANTARAY ROHIT RANJAN RAY NIRAKARPUR /92 /2020

VS VS ()

STATE OF ORISSA //

53 ABLAPL/0008497/2020 PATIA KHAN S.K. BHANJADEO BOLAGARH P.S. /109 /2020

VS VS ()

STATE OF ODISHA //

54 ABLAPL/0008498/2020 LOAKANATH NAYAK ROHIT RANJAN RAY KHURDA SADAR /86 /2020

VS VS ()

STATE OF ORISSA //

55 ABLAPL/0008499/2020 BIJAY LAXMI MALIK @ MALIK @ MALLICK @ SIMA MALIK @ MALLICKRAJENDRA NARAYAN ROUT  /127 /2020

VS VS ()

STATE OF ODISHA //

56 ABLAPL/0008500/2020 UPENDRA MISHRA SAMIR KUMAR MISHRA KHAPRAKHOL /92 /2020

VS VS ()

STATE OF ODISHA //

57 ABLAPL/0008501/2020 SANTOSH BAG@BAGH JULU KHANSAMA BOUDH /219 /2018
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VS VS ()

STATE OF ODISHA //

58 ABLAPL/0008502/2020 NANDALAL BARAD RAJENDRA NARAYAN ROUT PUINTALA /134 /2020

VS VS ()

STATE OF ORISSA //

59 ABLAPL/0008503/2020 SADHU KHILLA SHIBANI SHANKAR PRAHDAN MACHHKUND /8 /2019

VS VS S.D.J.M.,KORAPUT(Koraput)

STATE OF ODISHA GR/0000124/2019

60 ABLAPL/0008504/2020 PRASANNA KUMAR SINGH JYOTIRMAYA SAHOO LINGARAJ P.S. /113 /2020

VS VS ()

STATE OF ODISHA //

61 ABLAPL/0008505/2020 TAPAN  CHOWDHURY @ TAPAN CHAUDHURYJYOTIRMAYA SAHOO BANAPUR P.S. /224 /2020

VS VS ()

STATE OF ODISHA //

62 ABLAPL/0008506/2020 LOAKANATH NAYAK ROHIT RANJAN RAY KHURDA SADAR /86 /2020

VS VS ()

STATE OF ODISHA //

63 ABLAPL/0008507/2020 DURGA PRASAD KANAR SALAUDDIN KHAN SAMAL /142 /2020

VS VS ()

STATE OF ODISHA //

64 ABLAPL/0008508/2020 LIPA @ PARESH KUMAR DAS @ PARESH DASAMULYA RATNA PANDA SAHADEV KHUNTA /198 /2020

VS VS ()

STATE OF ODISHA //

65 ABLAPL/0008509/2020 NAKULA SAMAL AMULYA RATNA PANDA SAHADEV KHUNTA /198 /2020

VS VS ()

STATE OF ODISHA //

66 ABLAPL/0008510/2020 BIJAY SAMANTARAY ROHIT RANJAN RAY NIRAKARPUR /92 /2020

VS VS ()

STATE OF ODISHA //

67 ABLAPL/0008511/2020 SUMAN CHATTOPADHYAY DEVASHIS PANDA BHUBANESWAR CBI /31 /2014

VS VS ()

C.B.I. //
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1 41/2020 KEDAR@DAMBARUDHAR ROHIDAS-MP M/S.

JCRLA/30/2017

2 526/2020 DIVISIONAL MANAGER, M/S. THE NEW INDIA ASSURANCE CO. LTD.-MPADAM ALI KHAN

FAO/513/2020

3 653/2020 SANJAY BHOI-MP RAKESH KUMAR DASH

BLAPL/835/2020

4 653/2020 GOLU @ LAXMINARAYAN AGRAWAL-MP MANAS CHAND

BLAPL/2481/2020

5 654/2020 PRAFULLA KUMAR SARANGI-MP DURGA PRASAD DHAL

BLAPL/9639/2019

6 655/2020 SATYANARAYAN @ LAXMINARAYAN AGRAWAL-MP MANAS CHAND

BLAPL/3084/2020

7 827/2020 BISWAJIT BHUE-MP PABITRA KUMAR NAYAK

MACA/533/2020

8 828/2020 BISWAJIT BHUE-MP PABITRA KUMAR NAYAK

MACA/533/2020

9 829/2020 DIVISIONAL MANAGER, CHOLAMANDALAM M/S GENERAL INSURANCE COMPANY LTD.-MPADAM ALI KHAN

MACA/389/2020

10 830/2020 DIVISIONAL MANAGER, CHOLAMANDALAM M/S GENERAL INSURANCE COMPANY LTD.-MPADAM ALI KHAN

MACA/389/2020

11 8316/2020 M/S.SARAT CHATERJEE AND PVT.LTD-MP M/S.AMIT PATTANAIK

WP(C)/17622/2020

12 8317/2020 KALANDI CHANDRA BARAL-MP M.R.DHAL

WP(C)/9944/2020

13 8317/2020 HRUSIKESH NAYAK-MP SRI PITAMBAR PANDA

WP(C)/17623/2020

14 8318/2020 KUNI MOHAPATRA-MP SASHI BHUSAN JENA

WP(C)/17628/2020

15 8319/2020 AMARJIT CHOUDHURY-MP HRUDANANDA MOHAPATRA

WP(C)/17629/2020

16 8320/2020 M/s. JSW STEELS LTD. BBSR-MP S.P.SARANGI

WP(C)/17630/2020

17 8321/2020 GAGAN NAYAK-MP JITENDRA KUMAR DIGAL

WP(C)/17631/2020

18 8322/2020 MANAMOHAN PATI-MP JITENDRA KUMAR DIGAL

WP(C)/17632/2020

19 8323/2020 MANAMOHAN PATI-MP JITENDRA KUMAR DIGAL

WP(C)/17633/2020

20 8324/2020 ANITA PATRA-MP ARUN KUMAR PATRA

WP(C)/17635/2020

21 8325/2020 PADMANAVA PRADHAN-MP DURGESH NARAYAN RATH

WP(C)/17637/2020

22 8326/2020 JYOTSNARANI MALIK-MP MR. J.PATNAIK SASWAT DAS

WP(C)/15463/2020

23 8327/2020 HARADHAN BARIHA-MP SUBHANKAR ROUT

WP(C)/15865/2020

24 8328/2020 SANTOSH KUMAR PANGI-MP SASWAT DAS

WP(C)/15866/2020

25 8329/2020 RASHMIRANJAN JENA-MP KOUSIK ANANDA GURU

WP(C)/17639/2020

26 8330/2020 JANARDAN NATH-MP SANATAN DAS
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WP(C)/17640/2020

27 8331/2020 MUNIDEBI JAIN-MP JYOTIRMAYA SAHOO

WP(C)/17641/2020

28 8332/2020 PRAVATI JENA@PRAVATI DEI-MP SAMARENDRA PATTANAIK

WP(C)/17642/2020

29 8333/2020 MANASI MAHAR-MP JITENDRA KUMAR DIGAL

WP(C)/17643/2020

30 8334/2020 BIJAYLAXMI NANDA-MP G.R.SETHI

WP(C)/17644/2020

31 8335/2020 M/s. JSW STEELS LTD.-MP S.P.SARANGI

WP(C)/17648/2020

32 8336/2020 BIRAT CHANDRA DAGARA-MP AVIJIT PATNAIK

WP(C)/17649/2020

33 654/2020 TAMALA BISOYI@GOUDA-MP

ABLAPL/12730/2018

34 655/2020 JAGABANDHU SWAIN-MP

ABLAPL/15552/2018

35 8317/2020 BIMAL MAJHI-MP

WP(C)/13111/2020
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